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Government of India 
Ministry of Law & Justice 

Department of Justice 
(Appointments Division) 

Jaisalmer House, 26, Man Singh Road, 

New Delhi-110 011, Dated: 20th August, 2026. 

NOTIFICATION 

In exercise of the power conferred by clause (1) of Article 224 of the 

Constitution of India, the President is pleased to appoint (i) Ms. Monica Chhibber 

Sharma, (ii) Shri Harmeet Singh Deol, (iii) Shri Pravindra Singh Chauhan, (iv) 

Shri Rajesh Gaur, (v) Ms. Puja Chopra, (vi) Shri Sunish Bindlish, (vii) Shri 

Minderjeet Yadav (viii) Ms. Divya Sharma and (ix) Shri Ravinder Malik, 

Advocates, to be Additional Judges of the Punjab and Haryana High Court, for a 

period of two years with effect from the date they assume charge of their 

respective offices. 
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